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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2nd FLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 21.02.2022 (MONDAY) 

     COURT OF CHAIRPERSON (VIRTUAL MODE) 

10:30 AM 
 

In the Court of Hon’ble Mr. Justice Ashok Bhushan, the Chairperson and Hon’ble Dr. Alok Srivastava, Member 

(Technical) 
 

  For Admission (Fresh Cases) 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 145 of 

2022 

 

Tej Satish Ghatge 

Vs. 

Opulent Autocare Pvt.Ltd & Anr. 

Adya Singh K.V. Balakrishnan-R1 

2.  Comp. App. (AT) 

(Ins) No. 168 of 

2022 

 

Bhavesh Rathod 

Vs. 

---- 

Khushboo S. Rajani  

3.  Comp. App. (AT) 

(Ins) No. 169 of 

2022 

 

Vivek Prakash  

(Suspended Director & MD) 

Vs. 

Dinesh Kr. Gupta & Anr. 

 

Prateek Gupta  

4.  Comp. App. (AT) 

(Ins) No. 174 of 

2022 

 

Umeshwar Prasad Singh 

Ex-Director (Kumar Distributors Pvt. 

Ltd) 

Vs. 

Micromax lnfomatics Ltd. & Ors. 

 

Arvind Kr. Gupta  

5.  Comp. App. (AT) 

(Ins) No. 54 of 

2022 

 

 

 

Avneesh Kumar Singh & Anr. 

Vs. 

Rakesh Kumar Jain & Ors. 

Resolution Professional of SN Jee 

Buildwell Pvt. Ltd. 

 

With 

Prateek Gupta  Mohit Nandwani-R2 

 

  For Admission (After Notice) 

6.  Comp. App. (AT) 

(Ins) No. 05 of 

2022 

 

Ritika Arora 

Vs. 

Rakesh Kumar Jain & Ors. 

 

Pardeep Dhingra Rakesh Kr. Jain 

Akshat Bajpai-R1 

Prateek Gupta-R2,3 

7.  Comp. App. (AT) 

(Ins) No. 825 of 

2020 

Gammon Infrastructure Projects Ltd. 

Vs. 

AF Consult India Pvt. Ltd. & Anr. 

 

Nikhil Jain Sanjana saddy-R1 

Pradeep Dahiya-R2 

Devvart Rana-RP 
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8.  Comp. App. (AT) 

(Ins) No. 401 of 

2021 
 

CA Nirav Anupam Tarkas Liquidator, 

Stratus Food Pvt.  Ltd. 

Vs. 

HDFC Bank Ltd. & Ors. 

 

Karan Valecha Maulik Nanavati 

Aastha Mehta-R2 

9.  Comp. App. (AT) 

(Ins) No. 1083 of 

2021 

 

Balaji Minerals & Ors. 

Vs. 

Essar Power M. P. Ltd.  

(Through Professional) & Ors. 

 

With 

Aditya Parolia Misha 

Vishnu Shriram-R1 

Ruby S. Ahuja 

Sandeep Singhvi-R2 

Siddhant Kant-R3 

10.  Comp. App. (AT) 

(Ins) No. 19 of 

2022 

 

U.P. Jal Vidyut Nigam Ltd. 

Vs. 

Ashish Chhawchharia & Anr. 

 

With 

Geetanjali Shahi Aditya V Singh 

Vishnu Shriram-R1 

Ruby S. Ahuja 

Hancy Maini 

Vishal Genhrana 

11.  Comp. App. (AT) 

(Ins) No. 25 of 

2022 

 

 

Central Transmission Utility of India 

Ltd. 

Vs. 

Ashish Chhawchharia 

Resolution Professional, Essar Power 

MP Ltd. & Ors. 

 

Shubham Arya  Aditya V Singh 

Ashwij Ranaiah-R1 

Siddhant Kant-R2 

Ruby Singh Ahuja 

Hancy Maini 

Garima Singh-R2 

12.  Comp. App. (AT) 

(Ins) No. 1088 of 

2021 
 

(With Defects) 
 

Davinder Kumar Singhal  

Director (Power Suspended) of 

Medinnbelle Herbal Care Pvt. Ltd. 

Vs. 

Sanjay Kumar Chetwani & Anr. 

 

Aditya Madaan  

13.  Comp. App. (AT) 

(Ins) No. 1093 of 

2021 

 

The Janata Cooperative Bank Ltd. 

Vs. 

Suresh Kumar Jain & Ors. 

Rajesh Raina Anoop Kr. Awasthi-

R1 

 

14.  Comp. App. (AT) 

(Ins) No. 1097 of 

2021 

 

Sajan Kumar Satish Kumar 

Vs. 

Archon Powerinfra India Pvt. Ltd. 
 

Subodh Kumar   

15.  Comp. App. (AT) 

(Ins) No. 16 of 

2022 

 

Kartik Patel  

Vs. 

Punjab Renewable Energy System Pvt. 

Ltd. & Anr. 

 

Akash Agarwal  K.D. Sharma-R1 

16.  Comp. App. (AT) 

(Ins) No. 38 of 

2022 

 

Three C Universal Developers Pvt. Ltd. 

Through The Resolution Professional 

Vs. 

Gulshan Homz Pvt. Ltd. 

 

A. Anand   
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  For Hearing 

17.  Comp. App. (AT) 

(Ins) No. 574 of 

2020 
 

 

National Spot Exchange Ltd. 

Vs. 

Sisir Kumar Appikatla Interim RP 

Metkore Alloys Industries Ltd & Ors. 
 
 

With 

Sandeep Bisht Aparna Athota-R1 

Rahul Chitnis-R2 & 

R3 

Manmadharao-R4 

18.  Comp. App. (AT) 

(Ins) No. 575 of 

2020 
 

 

 

Marathe Hospitality through its partner 

Anoop Naik 

Vs. 

Mahesh Surekha, Resolution 

Professional of Phadnis Resorts and Spa 

India Ltd. & Ors. 
 
 

With 

Anuj Tiwari Shyam Kapadia 

Rahul Chitnis-R5 & 

R6 

Mahesh Surekha-IRP 

Madhur Mahajan 

19.  Comp. App. (AT) 

(Ins) No. 611 of 

2020 

 
 

 

Competent Authority and Deputy 

Collector (NSEL) 

Vs. 

Sisir Kumar Appikatla 

Interim Resolution Professional 

Metkore Alloys Industries Ltd. & Ors. 
 

 

 

 

With 

Aaditya Pande Anuj Tiwari-R1 

Aparna Athota-R1 

Manmadharao-R4 

20.  Comp. App. (AT) 

(Ins) No. 764 of 

2020 

 
 

Sub Divisional Officer, Sub Division 

Nashik, District Nashik  

Vs. 

Mahesh Sureka 

Resolution Professional of  

Phadnis Resorts & Spa India Ltd. & Ors. 
 

 

Aaditya Pande Saurabh Pandya 

Madhur Mahajan-IRP 

Anuj Tiwari-R4 & R5 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

  Copy to: - 

                                                                                                                          By order of Hon’ble Chairperson 

1. Notice Board                                      -sd/-                   

2. Website: www.nclat.nic.in                                                                               Registrar    

http://www.nclat.nic.in/

